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General by which three posts of £.D.M.M. haVe

been transferred from the establishment of R.M.S.

to the establi;hment of superintendent of Post Offices,
Bhubaneswar. The applicant states that when|his turn

} - é_came.(in fact he is No.l in Annexure-2) he |finds that

the posts have been transferred to another|range.

In this regard Annexure-4 is the representation ‘
to the senior Luperintendent,.R.M.S.'N'Division,cuttcck H

wherein the entire background of the applicant's

is the Chief Post Master General,Orissa Ciicle,

Case has been mentioned. It has to be noted |that it i
| Bhubaneswar, who Xxm ordered the transfer of posts 1

of E.D.M.M. apparently depriving the applicdnt of

consideration for E regularisation. The apglicant's
counsel ic advised to send a representatign to 4
the Chief Post Master General in this regard.

‘ . : - The applicant shall make a representation belfore the

Chief Post Master General, Orissa Circle,B3hupaneswar
'
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' r ' within ten cdays from the date of receipt of|l a copy

| i i of this order. The Chief Post Master Generall shall

' consider the applicant's case, give him a rilght of

personal hearing, and dispose of the represehtation 1

within four weeks from the date of filing of the

representation, Till- such time as the appllicant's

 representation is considergd and disposed of, if the .
transferred posts are not utilised and fille§, they

| shall not be filled up,.
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